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IN THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,NEW DELHI

ORIGINAL APPLICATION NO. 370 OF

2021

IN THE MATTER OF: -

MANOJ KUMARRAT

VERSUS

STATE OF UTTAR PRADESH & ORS.
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IN THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 370 OF2021

IN THE MATTER OF: -

MANOJ KUMARRAL ... Applicant
VERSUS

STATE OF UTTAR PRADESH & ORS. ..., Respondent(s)‘

ACTIONS TAKEN REPORT AND COMPLIANCE UNDER TAKEN BY

THE PRINCIPAL SECRETARY, URBAN DEVELOPMENT,
GOVERNMENT OF UTTAR PRADESH.,

1. That the issue involved in the instant Ofiginal Applicaﬁbn is in respect of
discharge of sewage and solid waste into Katahal drain connected to River Ganga

in District Balia, Uttar Pradesh.

2. That it is most respectfully submitted that the present action taken report of
Principal Secretary, Urban Development, Govt. of U.P may be taken on record in
compliance of Order dated 03.10.2023 passed by this Hon’ble Tribunal in the OA

aforecaptioned.

3. That the instant O.A was listed on 13.09.2023 before this Hon’ble Tribunal on
13.09.2023 and this Hon’ble Tribunal has been pleased to direct as under:
“Mr. Amrit Abhijat, Principal Secretary, UD, State of UP has informed that
seven-hectare land has been acquired and the tender has already been
floated for construction of the STP and that the work of construction of STP will
start with effect from 15.11.2023. He has also submitted that though the
timeline for completion of work is 18 months but, he will ensure that the
construction of STP is completed and becomes functional much before that. He
has also submitted that the complete timeframe in respect of tackling the issue

of Solid Waste Management, Management of Legacy Solid Waste and Sewage
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Management will be provided by way of the affidavit and he takes the
personal responsibility to ensure that the said timeline will be adhered to. The
other issue which is reflected in the action taken report is existence of the
landfill zone near the Surhatal Bird Sanctuary. The Principal Secretary,
present today, has assured that he will examine the said issue and also
examine the feasibility of shifting the landfill zone away from the Bird
Sanctuary and submit a report. Let the affidavit disclosing the timeline for
completion of the above work in terms of the assurance given by the Principal
Secretary be filed within a period of two weeks from today by e-mail at
Jjudicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support
PDF and not in the form of Image PDF.”

That an Affidavit dated 29.09.2023 duly executed by Shri. Amrit Abhijat, Principal
Secretary, Urban Development, Govt. of U.P has been filed before this Hon’ble and
the same has been considered by this Hon’ble Tribunal on 03.10.2023, when the
matter came up for hearing. It is pertinent to mention that approval of 2 projects
related to sewage works & timeline for execution & legacy waste management of

works of STP construction.

That this Hon’ble Tribunal vide its Order dated 03.10.2023 has been pleased to
direct Principal Secretary to File an Action taken Report in furtherance to the facts

noted therein. Hence, the current Action taken Report is preferred in compliance of

the said Order of the Hon’ble Tribunal.

That the timelines and Current Status of Compliance of the work is mentioned in

the table below: -

TIMELINES CURRENT STATUS/COMPLIANCE

A-Sewage Management-
On the direction of the Tribunal, |‘Against the proposed timeline, the work is
the Principal Secretary has filed | already awarded to M/s R. K. Engineers
the response supported by the | Sales Ltd., Lucknow, U.P. JV Anand
affidavit disclosing the timeline | Construction Pvt. Ltd.,Nasik, Maharashtra.
for Sewage Management and ! The firm has mobilized the manpower and

stating that tender has already | the site clearance work is in progress.- The

been floated and the work will be | site survey for STP is done, the BEP {Basic
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awarded on 15.11.2023. As per
the said stand, the work is
planned to be started from
15.11.2023 and will be finished

by 15.05.2025.

Engineering Package) drawings are being
prepared and the soil testing will be done
in subsequent days. The timelines are
being adhered to.

Copy of the Bar chart Idepicting the
progress against the timeline and
Photographs of the site are enclosed as

Annexure R- 1.

B- Solid Waste Management: -
(Shifting the landfill zone
away from the Bird
Sanctuary)

The

months has been disclosed and

the of

30.04.2025 has been mentioned

up of

Processing Plant.

timeline/period of 18

completion date

for setting Waste

As regards the Solid Waste Management, it |
is submitted that the shifting the landfill
zone away from the Bird Sanctuary, the
land identification and demarcation of Eco-
Sensitive Zone of Jai Prakash Narayan
(Surahtal) Bird Sanctuary is ongoing and
will be completed as per timeline. The said
solid waste processing plant and landfill
site is situated approximate 1280 meters
away from the territory of Jai Prakash
Narayan Bird Sanctuary i.e., beyond 1 Km

of Eco sensitive zone.

It is also submitted that Solid Waste
Management Plant of 50 TPD capacity is
constructed,

and trail run has been

completed.

Annexure -2, Photos of the Solid waste

management plants

Also, it is submitted that the timeline is
only for the shifting the landfill zone away
from the Bird Sanctuary as suggested in
Original Application No. 370/2021 order
dated 13.09.2023.
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C- Legacy Waste Management
A contract has been awarded for removal
In respect of Legacy Waste
of Legacy waste from the area of Mahavir

Management, it has been stated
Ghat & in terms of aforesaid Letter No.
1465 /work/25/40 dated 13.12.2023 by
the Construction and Design Services, U.P
Jal Nigam, 220,640.00 MT of legacy waste

has been remediated against 337,714.50

that the remediation of all
residual legacy trash is
anticipated to be completed by
February 2024.

MT Legacy waste which amounts to 65% of
completion. The remaining work will be

completed as per the timeline.

Letter issued by the Construction and
Design Services and Photographs of the

remediation of the legacy waste is

enclosed as Annexure R - 3.

7. That it is respectfully prayed that the Hon’ble Tribunal may be pleased to
Kindly take the instant Action taken report on record.

REdg)NDENT

THROUGH
DATE: 19/12/2023

[DR. VIJENDRA SINGH MAHNDIYAN]
Advocate-on-record

Standing Counsel of U.P

Off: C - 40, Lajpat Nagar- IlI,

New Delhi — 110024

Mob. No.: 9310112323
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In compliance to the order of Hon’ble NGT dated 13.09.2023,

the timeline for the execution of works of STP construction and cleaning

of previously laid sewer lines is prepared. The work is planned to begin

by 15th of November 2023 and it is likely to be completed by 15th May

2025. Copy of the detailed timeline is attached herewith as Annexure-

As per the defined timelines, the following milestones are to be

achieved:

A)

B)

C)

D)

E)

F)

The tender is already floated and the work will be awarded by 15t of
November 2023.

Beginning from 15t of November, the manpower, tool & plants will be
mobilized by the end of November.

The existing sewer lines will be checked and rehabilitated in around
12 months thereafter.

Beginning from January 2024, the construction work of STP with
treatment capacity of 20 mld will be completed by Jan 2025.

In the due course, the supply of the E&M equipment will be procured
and the same will be installed by 15t of February 2025.

The plant will be commissioned and all components will be under trial

run thereafter till 15t of May 2025.

Against the proposed timeline, the work is already awarded to
M/s R. K. Engineers Sales Ltd., Lucknow, U.P. JV Anand Construwell
Pvt. Ltd.,Nasik, Maharashtra. The firm has mobilized the manpower
and the site clearance work is in progress. The site survey for STP is
done, the BEP (Basic Engineering Package) drawings are being
prepared and the soil testing will be done in subsequent days. The

timelines are being adhered to.
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OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION, U. P. JAL NIGAM (URBAN), BALLIA

TIME LINE/BAR CHART
Name of Scheme:- REHABILITATION OF SEWERAGE WORKS IN BALLIA NAGAR PALIKA PARISHAD
DISTRICT-BALLIA
Total Period - 18 Months ( after date of award)

Progress report as on date 18.12.2023
-+ w
Sr.N Name of Activi Period E S I - O O T O O O O = I I & 189
r. No. ame of Activity erio = =% s S g = 2 5 5 [ = 5 g -3 ] 2 2 = = E B 4
@ @ S z a S = = < = 3 = < % o z a S = = < =
Target
1 Tendering of Scheme 15.09.2023 to 15.11.2023 |2 months
Achievement
(100%)
Mobilization of M Tareet
2 obthization of Manpower. = -5 1y )03 ¢ 30112023 | O
T&P and Other Equipment month | Achievement
(100%)
Rehabilitation of Existing Sewer 10 Target
3 system and appurtenant works | 01.01.2024 to 31.10.2024 months
in City & Civil Line area. Achievement
By pass arrangement by Target
4 trenchless method in Civil Line | 01.04.2024 to 30.11.2024 |8 months
area (500 m) Achievement
S Laving b b Target
5 ewer Laying by trenchless |, 04 5074 1630.11.2024 |8 months
method (975 m)
Achievement
Rising main MPS (Bedua & Target
ising main edua
6 Lo 01.10.2024 to 31.12.2024 (3 ths
Civil line to STP) - 1293 m fmonths
Achievement
Site development & Bound Torget
ite developmen oundary
01.11.2024 to 31.01.2025 (3 ths
7| wall at MPS Civil line & STP months
Achievement
53 Target
8 |20 MLD STP (SBR Technology)| 01.01.2024 to 31.01.2025 months
" | Achievement
Target
9 Staff Quarter at STP (02 Nos) | 01.08.2024 to 31.01.2025 |6 months
Achievement
Effluent Disposal A Torget
10 uent Disposal Arrangement | ) 1 2024 16 31.01.2025 |3 months
at STP
Achievement
Approval of Design of E&M Torget
11 pprova o1 Jesign o 15.04.2024 to 15.07.2024 |3 months
Component .
Achievement




N
o
AN

- w
Sr.N Name of A Period E 18183 |33 I T 3 S35 3 & & & & o
r. No. ame of Activity erio = 2 ] 2z g = F-) -] 5 [ = = =4 o S z g = 2 5 s [
& & S z a = 2 b < s = 2 2 & o z a S 2 s < =
Supply of Pumping Pl Torget
12 upply of Pumping Plant, 16.07.2024 t0 15.11.2024 |+
Screen, DG set etc. months
Achievement
Installation of all the
ie P ing Plant. Target
13 | components i.e. Pumping Plant, | -y 1 5054 16 15.02.2025 |3 months
Screen, Sub Station etc. (3
Achievement
months)
Trail and Run of All S Torget
14 rattand fun © CWET 1 16.02.2025 t0 15.05.2025 | 3 months
Component .
Achievement
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ANNEXURE-2

AH-MRd e, aHaYR UIdHTs!, SvR We2m-277301, WRd
| Lat 25.818164°

] Long 84.149293°
¢ 15/12/23 03:03/PM GMT +05:30

S s

A-Med O=h, SHAYR TETaHTel, SR U0 277301, WRd
i Lat 25.818129°

& Long 84.149074°
§ 15/12/23 03:03 PM GMT +05:30
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e [ g ______iq GPS Map Camera
FHAYY, QETHTeR, I5R 7291, MRa
A AT TS, THAR TETaHTeA, SR H&w 277301, HRA
= Lat 25.818129°
Y Long 84.149074°
15/12/23 03:02 PM GMT +05:30

—

EKopPs

Y AW-Ifgd Hsh, aHdYR UgTaHIel, SR Hasl 277301, WRd.

FEHAYR QETHTT, IR Haem, IR,
d Lat 25.818136°
| Long 84148923°

15/12/23 03:02 PM GMT +05:30

Z et e R
T e BRTTS A0TE

)




AH-MRd HEeh, aHaYR UgTaHTs!, IR Ween 277301, WiRd
Lat 25.818072°
Long 84:148954°

15/12/23'03:02 PM GMT +05:30

&) GPS Map Camera

THAYR QETHTAL, IR HA20, MR

A -Aed HEah, IHAYR UeTdHTsl, 39 U 277301, WRd
Lat 25.817642°

Long 84.149048°

15/12/23 03:00 PM GMT +05:30




208

i A )

8 FEHAYR QETaHTe, STR WS, WIRd
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ANNEXURE-3

El GPS Map Camera

Ballia, Uttar Pradesh, India
Q523 6C2, Ballia, Uttar Pradesh 277001, India
Lat 25.749259°

Long 84.152582°

18/12/23 09:55 AM GMT +05:30

El GPS Map Camera

Ballia, Uttar Pradesh, India

Q523 6C2, Ballia, Uttar Pradesh 277001, India
Lat 25. 749259

Long 84.152582°

18/12/23 09:59 AM GMT +05:30
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-
El GPS Map Camera

Ballia, Uttar Pradesh, India
Q523 6C2, Ballia, Uttar Pradesh 277001, India

Lat 25.749259°
Long 84152582°
18/12/23 09:58 AM GMT +05:230

BElcPrs Map Camera

Ballia, Uttar Pradesh, India
Qs23 6C2, Ballia, Uttar Pradesh 277001, India

Lat 25. 749259
LonNng 84 152582<
181223 09:57 AMNM GMNMT +05:30
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: et -4 A 3 GPS Map Camera
Ballia, Uttar Pradesh, India

Q523 6C2, Ballia, Uttar Pradesh 277001, India

Lat 25.749259°<
Long 84152582~
18/12/23 09:59 ANM GMT +05:30

3 S

a, Uttar Pradesh, India
Q523 6C2, Ballia, Uttar Pradesh 277001, India
Lat 25.749259°

Long 84.152582°
18/12/23 10:00 AM GMT +05:30
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GPS Map Camera

Ballia, Uttar Pradesh, India

Q523 6C2, Ballia, Uttar Pradesh 277001, India
Lat 25.749259°

Long 84152582°

18/12/23 09:52 AM GMT +05:30
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B GPS Map Camera |

Ballia, Uttar Pradesh, India

Q523 6C2, Ballia, Uttar Pradesh 277001, India
Lat 25 . 749259

LonNng 84 152582<

18/12/23 10:00 AM GMT +05:30




